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Aockteffits in Coal liin M

1370. SHRI RAVI NARAYAN PANI: Will 
the Minister of LABCXJR be pleased to state.

(a) the number d  accidents that took 
place in c6al mines during the last three 
years mines>wise; and

(a) the steps being taken for the safe  ̂
guards against such accidents?

THE MINISTER OF LABOUR AND 
WELFARE: (SHRI RAM VILAS PASWAN):
(a) The number of accidents that took place 
in the mines of the coal mining companies 
during the last three years is shown in the 
statement betow.

(a) Provisions for safety, health and

welfare of workers empkiyed in mines are 
contained in the Mines Act, 1952 and the 
rules and the regulatbns framed thereun> 
der. The Director General of Mines Safety, 
Dhanbad and his offk^ers inspect the mines 
perkxikally in order to enforce the statutory 
provisbns in respect of mines safety and 
take appropriate actbn underthe Mines Act. 
1952 against the persons held responsible 
for accklents and for vblating the provisbns 
of the Act. The Director General of Mines 
Safety also issues gukielines in the form of 
circulars to the mines management from 
time to time for adopting the safety meas-
ures.

A Standing Committee on Safety in Coal 
Mines headed by the Unbn Energy Minister 
reviews the status of safety in coal mines 
from time to time.
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